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SHRI M RUTHNASWAMY (Tamil |
Nadu) May [ ask the Minister whether !
the exodus fro n East Pakistan 1s onlv
from a particu ar district or from the
mterior ? Is 1t mainly from the border
districts of East Pikistan ? I am asking
this question t:ciuse there 18 a view
held in certain quarters that it 1s part
of the defence policy of Pakistan to
clear the bordir of all mmontv com-
munities 1n orde r to secure their border
If that is a pat of the defence policy
of Pakistan, the-e 1s very lttle that the
Government of [ndia can do by way of
reminding them or by way of protest
or by way of uggesting co-operation
and other methyds. If 1t is a part of
thewr defence p¢ icv, we can do nothing
about 1t except te ask them to send
members of th se minority commu-
nities on the border districts to the
ntertor of Paki tan,

SHRI DINES4 SINGH : According
to our informat »n most of them come
from the village within the jurisdiction
of Dumrai, Ranpaul and Betdaraghat
Police Statton ¢+ Khulna District in
East Pakistan
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I AUDIT REPORT (1968-69) oN THE
ACCOUNTS OF THE RUBBER BOARD,
KOTTAYAM.

I ANNUAL REPORT AND ACCOUNTS
(1968 69) OF THL STATE TRADING
CORPORATION OF 1INDIA LIMITED
AND RELATED PAPERS
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MOTION FOR ELECTION OF ONE
MEMBER TO THE COIR BOARD
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